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COURT NO. 1 SECTI ON 1|

SUPREMECOU

RTOF I NDI A

RECORD OF PROCEEDI NGS

Crim nal Appeal

No(s).  1454/2012

Appel I ant (s)

VERSUS

HON BLE THE CHI EF JUSTI CE

Respondent ( s)

application was nentioned today.

HON BLE MR JUSTICE A K. SIKRI
HON BLE MRS. JUSTI CE R BANUMATHI

M . Anbhoj Kumar Sinha, Adv.

UPON hearing the counsel

the Court nmde the follow ng

ORDER

Li st the application for bail

(Ashok Raj Singh)
Court Master

wi thin next six weeks.

(Veena Kher a)
Court Master



